=L o Blo TeA0-33004/99 REGD. NO. D. L.-33004/99

HId = IASTUA

d ShT
Che Gazette of India

STHTTUT
EXTRAORDINARY
9t II—@vue 3—u-@ue (i)
PART II—Section 3—Sub-section (i)

YTRIeR | YehRtiyTa
PUBLISHED BY AUTHORITY
. 42] 2 faoett, AR, SHa’t 27, 2014/9M€ 7, 1935
No. 42] NEW DELHI, MONDAY, JANUARY 27, 2014/MAGHA 7, 1935

AR ¢4 a1 yrenfrar q3 e
(ST fawm)
RIPECEI
7% faeell, 27 ST, 2014
AI.P1.. 62(31).—gufdy, WY & w08 309 & WP R Uad ¥l BT YANT B 8T, TAGEN]
ST fIMIT (ST WER—Id U4 Bely WeRid) (A8 71 JRISTUT U8) Wl 1M, 2011 # FEE &R 2g Feforiad
e g91d & Ama—
1. (1) 32 S 9T (ST ™S Ud B8 Weld) (FE T IRISUET Ug) Wl (FueH) =M, 2014
BB ST |
(2) A ISUF H BN B IRG ¥ Uged BT |
2. TP [P (ST AeRIH Ud Bels Hedd) (I T SRIGU Ug) 9ol 99, 2011 BT gl 4, —
(i) S WERe Ud Bes Herd (Y S1d W6 ¥ AT 31 SIHER! H) & Ue A Wdfed &
AT 1 B, —
(@) @fem 7, 9 (i) @1 vfaftear #
(@) “PH W T 60 TRV Bl | T& T MBS BTG S,
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MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(Department of Posts)

NOTIFICATION
New Delhi, the 27th January, 2014

G.S.R. 62(E).—In exercise of the powers conferred by the proviso to article 309 of the Constitution, the
President hereby makes the following rules to amend the Department of Posts (Postal Assistants and Sorting Assistants)
(Group C non- Gazetted), Recruitment Rules, 2011, namely :(—

1. (1) These may be called the Department of Posts (Postal Assistants and Sorting Assistants) (Group C non-
Gazetted) Recruitment (Amendment) Rules, 2014.

@)

They shall come into force on the date of their publication in the Official Gazette.

2. In the Schedule to the Department of Posts (Postal Assistants and Sorting Assistants) (Group C non-
Gazetted), Recruitment Rules, 2011,—

®

(a)
(A)

(B)

(b)

(i)

(a)
(b)

against serial number 1 relating to post of Postal Assistant and Sorting Assistant (in offices other than
Foreign Posts Organisation),—

in column 7, in the entries, in item (i),
the words and figures “with at least 60% marks” shall be omitted;

the figures and words “55% for Other Backward Classes and 45% for Schedule Castes/ Scheduled
Tribes” shall be omitted;

in column 10, in the entries, in sub-item (i) of item (a), for the words and figures “obtained at least 50%
marks in”, the word “passed” shall be substituted;

against serial number 1 relating to post of Postal Assistant and Sorting Assistant (in the Foreign Posts
Organisations in Delhi, Kolkata, Chennai and Mumbai), in column 7, in the entries, in item (i), -

the words and figures “with at least 60% marks” shall be omitted;

the figures and words “55% for Other Backward Classes and 45% for Scheduled Castes / Scheduled
Tribes ” shall be omitted.

[F. No. 37-47/2010-SPB-I]

N. T. PAITE, Director (SPN)

Foot Note:—The principal Rules were published vide number G.S.R. 794(E), dated the 3rd November, 2011.
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